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special policy for youths which may be helpful to them to choose their carrier

keeping in view their interest, as currently our younger generation is directionless;
{b) the policies currently implement by ministry; and

{c) the details of funds spent during last five years and will be allocated for

coming three years in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI JITENDRA SINGH) : (a) A National Youth Policy-2012 (NYP-2012)
was designed to galvanize the youth to rise up to the new challenges, keeping in
view the global scenario, and aims at motivating them to be active and committed

participants in the exciting task of National Development.

Department of Youth Affairs had drafted a revised Youth Policy and it is
available on the Departmental website htp.//www.yas.nic.in for public information.
The obhjectives of the National Youth Policy-2012 is to provide the youth with proper
educational and training opportunities and to facilitate access to information in
respect of employment opportunities and to other services, including entrepreneurial

guidance and financial credit.

(b) At present, there are two policies implemented by the Ministry namely:

National Youth Policy - 2003 and National Sports Policy, 2001.

(c) National Youth Policy and National Sports Policy, are guidelines
regulating the activities of the Ministry. No funds have been allocated under the

same, so far.
Revival of football in Kashmir

2628. PROF. SAIF-UD-DIN SOZ : Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

{a) whether it is a fact that football is the traditional game for the people of

Kashmir;

{b) whether it is also a fact that this game has suffered a set-back during the

last more than 20 vears; and

{c) whether Government would devise a plan to revive the game?
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THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI JITENDRA SINGH) : (a) Sir, the Government of India has not
declared any sport as the traditional sport for any State or region including Kashmir.

However, football has been a popular game in Kashmir.
(b} No, Sir.

{c) Sir, Sports is a State subject. Also, development and promotion of various
disciplines of sports is the responsibility of the concerned National Sports
Federations (NSFs). The NSFs are registered bodies under the Societies Registration
Act, 1860 and are autonomous in their functioning. Government does not interfere in
the day to day functioning of NSFs. The Government only supplements the efforts
of the NSFs by way of providing financial assistance for participation in
international competitions abroad, holding international competition in India,
conducting national championships, purchase of equipments, conduct of coaching
camps, hiring of foreign coaches, etc. under the Scheme’ of “Assistanceto the
National Sports Federations.” At the national level, All India Football Federation
{ATFF) is the NSF recognized by the Government and is responsible for development

and promotion of football in the country.

The Ministry of Youth Affairs and Sports has also been extending support for
improving the level of sports including football through its Schemes like ‘Urban
Sports Infrastructure Scheme (USIS) and ‘Panchayat Yuva Krida Aur Khel Abhiyan’
{(PYKKA). Under these Schemes, financial assistance is provided for organizing

competitions and developing sports infrastructure, etc.

Apart from this, the Sports Authority of India is running the following
promotional schemes in which football is one of the disciplines and training by
experienced coaches with scientific back-up is provided to the players to achieve

excellence at national/international level:
{a) National Sports Talent Scheme (NSTC)
(b) Army Boys Sports Company (ABSC)
{¢c) SAI Training Centre (STC)
(d) Special Area Games (SAG)

(e) Centre of Excellence (COE)



